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File No. l0/03/2016-NCLT
NATIONAL COMPANY LAW TRIBUNAL

6th Floor, Block-3,
CGO Complex, Lodhi Road,

New Delhi- 110003

Dated: 16th September, 2016

ORDER

There shall be a Special Single Bench on 19s Septemb er,2016 to attend the matters listed before
Ms. Manorama Kumari, Member (Judicial). The special Single Bench shall comprise of:

NCLT. Soeciel Sinclc Bench at Kolkatr

Sbd Viiai Prarap Singta Member (Judiciat)

The Single Bench sh,tl sit after r"ki'.g W matters listed before the regular Division Bench to take
up Single Bench matters. This is in modificalion of Order of even nu-G a"t"d 05.02.2016 for 19{
September, 2016 only.

By Order of the National Company law Tribunal.
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Registrar, NCLT
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P.A. to Hon'ble Presiden! National Company Law Tribunal, New Dethi.
Hon'ble Mernbers, National Company Law Tribunal.
Secretary, National Company Law Tribunal, New Delhi.
oflicers of National company Law Tribunal, principal Bench, New Delhid(olkata,rMumbai/
chermai/Ahmedabad/Allahabad,/Bengalun:/chandigarh/ GauhatilHyderabad.
PPS to Secretary, Ministry of Corporate Affairs, New Delhi.
PS to Joint Secretary, MCA, New Delhi.
NCLT web site/ Notice Board.
The Institute of Chartered Accountants of India, ITO, New Delhi.
The Institute of company Secretaries oflndia, ICSI, House 22, Institutional Area" Lodhi
Road, New Delhi - 110003.

10. Corporate Law Adviser, 158, Basant Enclave, palam Road, New Delhi_I10057.
11. Taxman Allied Services Ltd., 59132, New Rohtak Road. Delhi.
12. The All India Reporter Pfi. Ltd., 3l-D, 'B' Block, Delhi High Courr, New Delhi.
13. Bar Council, New Delhi/Mumbai.


